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Throygh this misc. spplication the applica-
nts have indicated that they are poor class IV

daily wagers and are not in a position to file
detailed amendment applictation as has been filed
by the colleagues in O.A, 1336/93, The applicants
of this O,A. therefore seek permission to adopt
facts mentioned in paragraph 3 of the amendment
application made in O,A. 1336/93 and the said facts
may be read as part of the present O.A. No doubt
this Tribunal is not hampered by any procedural
ruless3t can laif down 3t§uown fﬂfﬁdu;eu.ﬁn
prayer in this application‘;will lead to a very
strange procedure and therefore we do not think
it proper to grant the same. This O.A and also
the otheir OAs concerfiing similar facts and reliefs
in O.A. 1336/93 are being heakd together and 0.A
1336/93 can be taken to be the leading case for

the purposes of a common judgment which may be
pronﬁounced disposing of the other connected matters
It is not necessary to state that on the basis of
the facts indicated in the amendment application
filed in O.A 1336/93 will give rise to certain
legal propositions, On the basis of the pleadings
already made by the parties in each of the other
O.As if we feel satisfged that the applicants of the
other O.As are similarly circumstanced as the appli=-
cants of the O.A 1336/93, #here will be no difficul'l::['
in adjudicating their rights in the light of the

legal principles and propositions which we may find
as argsingtwhila deciding the leading O.A. The O.A
up

be pu OmOrrow.
With these observations the application is
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